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ERRATTUM NOTICE

No. C2-10341/9/200/2018. 9th April 2019.

In the Kerda Gazette No. 1 dated 1-1-2019, Volume 8,
Part 111, Commissionerate of Land Revenue as per Notice
No. C2-10341/9/200/2018, Page No. 195, Sl. No. 22,
It is particularised as in the schedule of the legal heir
Sl. No. 5, “Hakkim, M. Daughter 41" instead of notifying
as “Hakkim, M. Son 41" which has to be rectified.

Taluk Office, (sd)
Chittur. Tahsildar.



